
COURT NO. 32
THE HONOURABLE SRI JUSTICE TUHIN KUMAR GEDELA

 To be Heard on Monday The 2nd day of November 2026(AFTER COMPLETION OF DIVISION BENCH WORK -
PROCEEDINGS THROUGH HYBRID MODE)

(DAILY LIST)
SNO CASE PARTY PETITIONER ADV. RESPONDENT ADV. DISTRICT

FINAL HEARING

1 CRLRC/696/2015
(CC/776/2012)

C.VENKATARAMANA
Vs
 THE STATE OF A.P.

S V MUNI REDDY PUBLIC PROSECUTOR
(AP)
Trial Court Record
Received

CHITTOOR

2 CRLRC/738/2015
(CRLA/72/2012)

PEDAPATI NAGARAJU
W.G.DIST.
Vs
 P.P. HYD

V SANTHISREE
LEGAL AID

PUBLIC PROSECUTOR
(AP)
Trial Court Record
Received

WEST GODAVARI

3 CRLRC/739/2015
(CC/85/2009)

J.S.R.POULTRY W.G.DT
AND ANR.
Vs
 STATE OF AP. REP PP
AND ANR.

V SANTHISREE
LEGAL AID

PUBLIC PROSECUTOR
(AP)
T V JAGGI REDDY
Trial Court Record
Received

EAST GODAVARI

4 CRLRC/1089/2015
(CRLA/150/2014)

KANAMARLAPUDI
JAYAPRADA GUNTUR
DIST.
Vs
 P.P. HYD & ANO

SYED KHADER MASTAN PUBLIC PROSECUTOR
(AP)
Notice sent not yet returned.

Trial Court Record
Received.

GUNTUR

5 CRLRC/1277/2015
(CRLA/24/2014)

ESWARAIAH @ ESWAR
CHITTOOR DIST.
Vs
 P.P. HYD

D PURNACHANDRA
REDDY

PUBLIC PROSECUTOR
(AP)
Trial Court Record NOT
Received

CHITTOOR

6 CRLRC/1280/2015
(CC/317/2009)

SRI DEVELLA SAINATH
VISAKHAPATNAM & ANR.
Vs
 STATE OF AP. REP PP
AND ANR.

R SIVA SAI SWARUP PUBLIC PROSECUTOR
(AP)
V O RAJA VEER
Trial Court Record
Received

VISAKHAPATNAM

7 CRLRC/1285/2015
(CRLA/68/2012)

HANUMAN RICE
TRADERS
Vs
 THE AGRICULTURAL
MARKET COMMITTEE &
ANOTHER

AMANCHARLA SATISH
BABU

B PRAKASAM (Sr SC FOR
A M C )
PUBLIC PROSECUTOR
Trial Court Record NOT
Received

SPS NELLORE

8 CRLRC/1394/2015
(STC/91/2012)

V.G.RAMA MURTHY @
RAMA MURTHY
Vs
 THE STATE OF AP.

HARINATH REDDY SOMA PUBLIC PROSECUTOR
(AP)
Trial Court Record
Received

CHITTOOR

9 CRLRC/1580/2015
(CC/163/2014)

ANDUGULA DEVA RAJU
W.G.DT.
Vs
 STATE OF AP. REP PP.

. PUBLIC PROSECUTOR
(AP)
Trial Court Record
Received

WEST GODAVARI

10 CRLRC/1667/2015
IA 1/2015(CRLRCMP
2639/2015)
Fix an Early  Date

MOHAMMAD GOUSE
Vs
 THE STATE OF ANDHRA
PRADESH

K SRINIVAS PUBLIC PROSECUTOR
(AP)
Memo filed put up in the
bundle.
Trial Court Record NOT
Received

CHITTOOR

11 CRLRC/1699/2015
(CRLA/82/2014)

NESE CHOWDAIAH
KURNOOL DIST.
Vs
 P.P. HYD

C M R VELU PUBLIC PROSECUTOR
(AP)
Trial Court Record
Received

KURNOOL

12 CRLRC/1757/2015
(CC/559/2011)

M.V.S.NARSIMHA RAO @
NANI WG.DT.
Vs
 STATE OF AP. REP PP
AND ANR.

MANGENA SREE RAMA
RAO

PUBLIC PROSECUTOR
(AP)
DASAKA MURALI
KRISHNA
Trial Court Record NOT
Received

WEST GODAVARI
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13 CRLRC/1795/2015
(CRLA/139/2012)

RAIPUR ANNAPURNA
KHAMMAM DT.
Vs
 STATE OF AP. REP PP.

SUDARSHAN MALUGARI PUBLIC PROSECUTOR
(AP)
Trial Court Record Received

KRISHNA

14 CRLRC/1821/2015
(CC/169/2012)

SMT. MOGHAL SALMA
GUNTUR.
Vs
 STATE OF AP. REP PP &
ANR.

VENKATASUBBAIAH V PUBLIC PROSECUTOR
(AP)
Trial Court Record NOT
Received

GUNTUR

15 CRLRC/1887/2015
(CRLA/80/2014)

MADIPALLI APPARAO
Vs
 THE STATE OF A.P.

KAMBHAMPATI RAMESH
BABU

PUBLIC PROSECUTOR
(AP)
Trial Court Record Received

WEST GODAVARI

16 CRLRC/1905/2015
(CC/238/2013)

KRISHNASETTY SHIVA
KUMAR KARNATAKA
STATE.
Vs
 STATE OF AP. REP PP.

MAHADEVA
KANTHRIGALA

PUBLIC PROSECUTOR
(AP)
Trial Court Record NOT
Received

GUNTUR

17 CRLRC/1906/2015
(CRLA/14/2013)

ARE DHANUMJAYA
GUNTUR
Vs
 YEKKANTI KONDA REDDY
GUNTUR DIST. & ANO

A GAYATRI REDDY PUBLIC PROSECUTOR
(AP)
KALLAKURI
SRINIVASARAO
Trial Court Record NOT
Received

GUNTUR

18 CRLRC/2083/2015
(CRLA/361/2014)

THOTA SARATH BABU
GUNTUR DIST.
Vs
 P.S. RAJUPALEM
GUNTUR DIST.

M PITCHAIAH PUBLIC PROSECUTOR
(AP)
Trial Court Record NOT
Received

GUNTUR

19 CRLRC/1828/2017
(MC/21/2015)

KORADA RAVI PRASAD
VIZIANAGARAM DT.
Vs
 KORADA USHA RANI
SRIKAKULAM DT & ANR
REP PP.

K MANIK PRABHU PUBLIC PROSECUTOR
(AP)
MURALIDHAR PATNAIK K
V
Trial Court Record Received

SRIKAKULAM

20.1 along with 20
20 CRLRC/1973/2018

(CC/262/2014)
VALLABHUNI SRINIVASA
BABU
Vs
 SANKE YEDUKONDALU

K MOHAN RAMI REDDY V SANTHISREE
LEGAL AID
PUBLIC PROSECUTOR
Legal Aid Proceedings NOT
yet ready.

Notice Report NOT
Received.

Trial Court Record
Received.

PRAKASAM

20.1 CRLRC/3129/2018
IA 1/2019-Modification

SANKE YEDUKONDALU
Vs
 THE STATE OF ANDHRA
PRADESH

V SANTHISREE
LEGAL AID

PUBLIC PROSECUTOR
(AP)
K MOHAN RAMI REDDY

PRAKASAM

 2


